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MR. SPEAKER: You will glso in-
form the Health Minister about
family planning.

SHRI SATISH AGRAWAL: Yes,
Sir.
MR. SPEAKER: The question 1s:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for the
services of the financial year 1977-
78, be taken nto consideration.”

The motion was adopted,

MR. SPEAKER: The question is:

“Tha: Clauses 2 and 3, the Sche-
dule, Clause 1 the Enacting For-
mula and the Title stand part of
the Bull"

The motion was adopted.
Clauses 2 and 3, the Schedule,

Clause 1, the Enacting Formula and
the Title were added to the Bill

SHRI SATISH AGRAWAL: 1 beg

to move:
“That the Bill be passed.”
MR. SPEAKER: The question is:
“That the Bil] be passed.”

The motion was adopted,

—
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MIZORAM BUDGET, 1078-79 DE-
MANDS* FOR GRANTS ON AC-
COUNT (MIZORAM), 1978-79,
AND

SUPPLEMENTARY DEMANDS* FOR

GRANTS (MIZORAM), 1977-78

MR, SPEAKER: Now, we take up
General Disussion on the Mizoram
Budget, Discussion and voting on the
Demands for Grants on Account,
Mizoram for 1978-79 and the Supple-
mentary Demands for Grants (Mizo-
ram) for 1977-78.

Motions moved:

“That the respective sums not
exceeding the gmounts on Revenue
Account and Capital Account shown
in the third column of the Order
Paper, be granted to the President
out of the Consolidated Fund of the
Union Territory of Mizoram, on
account for or towards defraping
the charges during the year ending
on the 31st day of March, 1879, in
resepct of the heads of demands
entered in the second column
thereof against Demands Nos 1 to
41"

“That the respective Supplemen-
tary sums not exceeding the am-
ounts on Revenue Account and
Capital Account shown in the third
coloumn of the Order Paper, be
granted to the President out of the
Consolidated Fund of the Union
Territory of Mizoram to defray the
charges that will come 1n course of
payment during the year ending gn
the 31st day of March, 1978, in res-
pect of the following demands en-

tered m the second column
thereof—
Demands Nos. 4, 5 8, 11, 13,

14, 16, 17, 19 to 26, 31, 32, 3¢ to
37, 40, 42 t, 44, 46, 47, 51 and
52."

m—

—

*Moved with the recommendation

of the President.
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Demands for granis on account (Union Territory of Mizoram for 1978-70 submitied to the oote of

Lok Sabha _
No. of Name of Demand Amount of Demand for
Demand Crant on Account submi ited
to the vote of the House
-I—— .
2 3
- 7 - "7 Revenue Capital
Rs. Ra.
1 Legislatne Asen bly . . . . . . 5,02,000
2  Adunnithiaier, . . . . . . . . 35,000 .
g Counalof Mimsias . 5 . . 2,12,000
4 Mdbninishation ol Justice , . . 400,00 0 s
5 Dlictiens o . E o 310,000
O Reveran . . - . . 14,947,000 .
Tanesen Velncdes | : . - . - hiz, 00
H Secrctanial. . . . - . B . 26,1b5,000 ..
g Distict Admimstratien ) 3 . » . & L hasgbeeo
1w Traasury and Arcounts Administution . f 5t diyeine -
1t Police |, . 5 . . 1,10,42,000
1 Jals . . B.72,000 .
13 Supplics and Dispocals . . . . 15,153,000
14 Staticnery & Primyg - - - " B - 2,4b,00 0 -
15 Public Worksg " - o . . g " " k7297000 +411.60,000
16 Fire Pretection & Control . N . . - . 4,730,000 ve
17 Otha Adnunistiative Services . . N . . 33,908,000 e
18 Retirement Bonedns - . " . " " . 1,48, 000 -
19 Faucation N . . . . . . . 2,001,44,000 0
20 Medical i . 5 . " 6:2,35,000 e
21 Public Heslth . . 55,'47.,000 41,47,000
g2z lousing " 19,26), 000 {5-33?000
23 Urban Development . . . . " . . 417,000 .
24 Information & Publicity . . . . f " . 7+71,000 -
a5 Labour & Employment . . . . . . 4/22,000 .
26 Social Sccurity & Welfare ‘ ' . . 47+47,000 | 8,12,000
27 Rce'ielon Account of Nagural Calamities . . . 56,08,000 -
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i 2 3
Rcﬁt:luuc Gal{:l-ll

aB Coopriaton . . . . . . . . . 8,95.000 26,27,0L0
20 Speual and Backward Areas . . . . . . 6741 7,000 4bito
g0 Mmcdlancous Devmomic Suivices . f . . . 51250060 .
3t Agicultwe . . . . . . . . . 1,06,86,000 12.58,u00
g2 Food & N\utriion . . " : . o " i 15,482,000 2,060,024 ¢ 0
93 Anmnal Hushandiy . . - . . . f 37,88, 00 el cco
3¢ Fubone : ’ . f . ' . . 1-llo,000

95 lorets . . . . . . B . . 33,42 on0

46  Community Devedupnuent . . f . ' . 414030 00 .
37 Industin s - . . . . * . B ' 3785000 t,1 7,000
38 Electricty . . . . . . . . . 31,3500 bo,no cco
39  Roads wel Bridges . . " . . . . 3594 86 00 1,37 21400
40 Road and Water Jramspot . - . . . 22,4 9,000 6,25 cco
41 Loans to Government Seivants . . . . . 18.16.000

Sepplen tary D nands for Grants (Unton Terretory of Aizoram) for 107498 subnutted lo the vole of

Lok Sabha.
No of Name of Demand Annmt of Domand Lot
Demand Grant sul mitted to the
Vote of thr Howse
1 2 3
Revenue Capital
Rs. Rs.

4 Admmntration ol Justice . . . s . ‘ 3,99,000 s
Elections . . " . . . “ . . 14720000 o
Stamps & Registration . . . . f . f 4,000

11 Taxes on Vehicles . . . . . . R . 30,000
13 Secretariat General Services, Secretanat Social & Community

Services, Secretaniat Economic Services . . . 6,00 noo .
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1 2 3
14 District Adumnistration . . . . . . . 11,50,000 au
16 Police] . . . . . . . . . . 12,00,000 -
17 Jails . : : . . : f i . i 522,000 .
19 Stationery & Printing . . . " . . 30,000 -
20 Public Works " . . . . . . . 200,000 $100,000
21 Fire Protection & Control . . . . . . ' 65,000 e
22 Other Administrative Services . " . P . . 16.76,000 .
23 Pemvion & Other retirement benefit . . . . . 2,444,000 .
24 Education. Arts & Culture . . . . . l!-ﬁ.. 10,000 .
25 Medical & Family Planning . a . . . sHnno .o
26 Public Fralth & Water Supplv. i ' . ' afi, 25000 o
31 Social Security & Wellare . . . . . . 45000 .
32  Relief on Account of Natural Calamities . . . . 6ll 04,000 .
34 Cooperation . . . . . . . . . . G4 G000
95 Special & Backward Areas . . . . f 1, 14000 19, 37.000
96 Other Econdmic Serviees * . 2 . T 6 -
37 Agriculture & Minor Irrigation . . +6.,22.000 25,060,000
40  Animal Ifusbandrv, Diary and Milk Supply . : . 5“0 00 .
42 Foreste . s ‘. . e . M . . PN ss
4% Community Development . . . . N . FLEC IR .
44 Industries including Village & Small Tndustine | i . B4 4000 0 o0t n
46 Power Projects . . . . f . . 35.00.,000 .
47 Roads & Bridges . . . . . f fiq,60.000 Rue e
st T.nand to Government Servants . F 3 f . & 5,096,000
52 \irl Materials & Tquipments . . . " . ' 46ig.000 ..
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SHRI N. TOMBI SINGH (Inner
Manipur): Mr, Speaker, Sir, I would
like to make a few observations on
the Mizoram budget. This budget has
come before this House for discussion
in the wake of a very important and
eritical situation created recently. It
ig stated that there was a dialogue bet-
ween Mr. Laldenga. leader of the
underground insurgents and the
Prime Minister and the Home Minister.
Only yeslerday we heard from the
hon. Home Minister that the dialogue
had failed and there is no use of going
‘in for further talk. In this critical
situation, the Mizoram  budget has
tome up. Therefore, the budget as-
sumes two important aspecis—eco-
nomic development and the political
background. Normally, the electlons
{n the Mizoram Assembly would have
taken place but for the dialogue bet.
ween the Centre and Mr. Laldenga
and this budget would not have come
before ths House for discussion.
But ag the Finance Minister humself
,.has said 1n his statement, the exten-
sion of the President's rule in Mizo-
ram was necessitated because of the
{alks which were 1n progress with the
Mizo Nalional Front Representatives.
During the last few years, the develop-
ments n the Mizo gector of the
North East were against our expecta-
tion. We have heard the hon. Home
Minister's version of the talk but we
have yet to hear from the other side,
that is, whether Mr. Laldenga has
anything to say, either to confirm
or deny what the hon. Home Minister
had said yesterday. In any case, we
are no supporters of any insurgent
movemant in any part of the country

4204 L8—20.
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As you kmow, Sir, the North-Eastern
part comprises of so many smasll sensi-
tive States and Union  Terrltories.
These are infested with insurgents.
Mizoram is only one of the sensitive
and disturbed units. My State, Mani-
pur, is sandwitched by Mizoram and
Nagaland, We have our own share of
bitter experience of insurgent actlvi-
ties. From time to time, efforts have
been made towards normalisation in the
area. Inspite of repeated and sincere
efforts by the previous regime no per-
manent solution has been possible,
particularly in the land of Mizoram.
The Mizo front which indicated its
willingness to come into the mains-
tream and to have talks for a peaceful
solution ultimately did not co-operate
and according to the report of the
Home Ministry they did not keep their
own promise which is most unfortun-
ale, without waiting for the cul-
mination of these efforts, I want to
suggest o the Home Ministry and
also to the hon. Finance Minister that
the problems pertaining to small
states and umon territories in  the
north-eastern areas have tg be given a
fresh look; they have to be solved, not
on a casual basis. There are com-
plicated political problems whose solu-
tion demands careful handling and
deep understanding. This hag been our
experience during the last so many
years. When my party was the ruling
party. it tried its best to bring out the
solution to the problems  with
magnificent success. It iried earnestly
to understand and identify the difficul-
ties. The result was the emergence
of small states and union territories
inspite of vehement opposition of some
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leaders now in Janata party. Even
now we are not free from apprehen-
gions about the views of the hon.
Prime Minister on small states and
union territories; Mizoram, Manipur,
Tripura, Nagaland, Arunachal Pradesh
Himachal Pradesh, etc. Somewhere he
will go and say: had I been the Prime
Minister then I would not have agreed
to small states; now things have Leen
done; there is no going back. His
statement on Sikkim was unfortunate
whatever might have been his justifica-
tion for his statement. How could a
Prime Minister express such personal
views on such important issues. Those
who belong to small states are still
suffering from the apprehension that
some day the present Janata leader-
ship would dismantle the small states.
The Janata leadership is not clear
sbout certain issueg and policies con-
cerning the north-eastern areas. They
have not been able to understand and
identity the real issues. 1 doubt
whether the recent break down of the
talks has been due to the failure of
the Janata leadership to see things n
their proper perspective, whether Mr.
Laldenga had been understood pro-
perly, whether all that was possible
was done go that some amicable solu-
tion could be brought about. The Gov-
ernment owe clarification to the nation.

When we look to the economic pro-
blems, they become political and so
also political problems are rooted in
economic problems. There are discon-
tentment and disparities among the
people there, They are at the root of
ihe insurgents demand for sovereignty
and separation from the mainstream.
Of course we are against such de-
mands. But as neighbours we want
1o bring about a quick solution of the
Mizoram problem which will ecome
{hrough a sympathetic understanding
and persuation rather than by coer-
cion, force and military operations.
They should be made to understand
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that it is not in their interest to go
outside the mainstream. So far the
efforts made by the Home Ministry
are not upto the extent desirable,
Coming to the economic development
of Mizoram, I should say that it had
been neglected for a long time. This
hag been a hill district of the former
Assam province, Because of her own
problems, Assam could not pay due
attention to all the areas, particularly
the hill areas. So the people in the
hill areas demanded separation from
Assam and the Government of India
during the days of the Congress regime
thought it a wise and correct step to
separate Mizoram from Assam; and it
became a union territory. After it be-
came Union Territory, some develop-
ment programmes have ULeen taken
up and we have to commend the pro-
grammes §o far iaken up by the previ-
ous regime and the programmes that
were followed up by the present
regime. I would like o emphasise
only two things. Since this 15 a 100
per cent hill state, there is the pro-
blem of waler, communications and
also the usual problem of agriculture.
These are very special problems and
they do not stand on par with those
of the other parts of the country.

612

8o far as agriculture in Mizoram 1§
concerned, we can talk more of hoih
culture and less of agricullure 1n
Mizoram because sesame and various
other citrus fruits are suitable to the
soil of Mozoram. But in order to
encourage horticuiture and  agricul-
ture, we have to take up, through the
Agriculture Ministry and the Forest
Ministry, a well chalked out program-
me of discouraging the shifting of
cultivation. Now the shifting of cul-
tivation has ruined the entire forest
area of Mizoram, Manipur Nagaland
and also other abjoining forest areas.
What the people do there is they shift
from place to place due to thelr pro-
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lmm hebit of shifting from place lo

place according to their convenience
and ag they shift, they destroy
a4 new portion of a forest and
use it for a few years for cul-
tivation. That way, 1ls shifling of
cultivation is going to ruin the forest
wealth of the entire region. [ would
like to appeal {o the Central Govern-
ment that a very special programme
for the protection of the forests not
only in Mizoram but in the neighbour-
ing ureas of Manipur, Nagaland,
Aiunachal Pradesh and Meghalaya,
can be taken up through a umt of
the Indian Council for Agricultural
Research. Through this programe,
Mizoram can berome a very produc-
tive State and o rich State also by
producing fruits of various junds and
also other crops which will be suitable
to that part.

Communication and water supply
should also receive the utmost and
prior attention in Mizoram. I have to
mention that we have the problem >f
educated unemployment in Mizoram.
The educated unemployed, they 1usort
to politics bLecause they have nothing
else to do. So, we have to see g means
by which we have to bring them--
not in tte enmp.oyment of the State
alone, the State may not be able to
employ all of them—{for Raillways and
other services, even m excess of the
quota reserved for the Sched: +1
Castes and Scheduled Tribes because
100 per cent of ithe population 18
Scheduled Castes and Scheduled Trl-
bes. Naturally, they can be brought
to the other services of the nation.
Then, I thunk, a good percentage of
the educated unemployed will be well
utibsed and kept busy in constructive
aclivities and they would not resort
io insurgent polities.

Apart from the facilities provided
10 the educational institutions, hostels,
we can rescrt to certain very construc-
tive means of providing certain forums
and centres where the local people
mix with the main stream. You will
be surprised to know that many of the
young peopls, innocent people think
that they are not Indians. It is not
much of politics. But it is very easy
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for any interested politician to e ¢ploit
this sentiment. This happens not
only in Mizoram but in other hill areas
of the North East also, When they
go 1o a part of Assam, or Mampur
valley, they say, we are going to India.
Some of them do it with much ino-
nocence, as if it has not much signi-
flecance, while the insurgent leaders
encourrage them. So here the normal
programme of development like con=
struction ol roads and schools is perhaps
not going to solve the problem. Tne
people of Mizoram are to be Lrougnt
into the national mainstream emo-
tionally. It 1g not easy to elaborate this
point. If it means the mainstream of
Indian music or Indian religion, per-
haps I do not mean only that. But this
may to some exlent be impled.

MR SPEAKER: Indian culture.

SIIRI N TOMBI SINGH: Yes,
Indian culture. But so far no ade=-
quate attempts are made in  this
directlion, The impact of foreign
Christian missionaries who were active
in the hill greas of these States, Along
in the hill areas of these States. Along
with religion they leaint something
else So, we have o remove a ma)ir
confusion from the mind and emotion
of the people. 1t will naturally.be a
difficult task.

When the hon Finance Mimisler
gives a reply to this debate, 1 would
like to get a categorical assurance on
what is going to be the stralegy of
the Janata Government in this region,
Last time also in some other context
I tried to pet the assurance from the
hon. Finance Minister which he
could not give because it involves the
Prime Minister and other senior mer-
bers of the Cabinet and his party.
The point is about the future of the
small States and the Union Territories.
I want 1o know whether they will
continue to be developed towards
abiding polilical and economic ex.s-
tence. It should not be as if they
exist for some time and get wound Lp
after some time according to the
whims of somebody. The small
States and the Union Territories are
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having the apprehension that they are
not looked after well and it is only a
slop gap arrangement that they are
having now becuuse the present
Janata leadership do not like to pursue
what the previous regime did, I mean,
even the good things. They do not
like to adhere to sound principles pro-
pounded and implemented by the pre-
vious regime. 8o, on this issue the
hon. Finance Minister may kindly
spell out the Government’'s policy.

Before I conclude, I would like to
demand that Mizoram should have
elections as quickly as possible now
that the dialogue between the Central
Government and Mr. Laldenga has
falled. Mizoram should have a popu-
lar regime as quickly as possible so
that their next Budget will not come
tc the Parliament again like this.

DR R. ROTHUAMA (Mizoram): Mr.
Speaker, Sir, I raise to support the
Demands for Grants of the Govern
ment of Mizoram for 1878-79. I am
deeply grateful to the hon. Finance
Minister, Mr. Patel, for providing
substantial increase in the  current
financial Budget of Mizoram compared
to the preceding 1977-78 Budget.

Sir, having gone through carefully
various allocationg made under the
Schedule of Demands and Appropria-
tion for the year 1878-79 I wholehear-
tedly subscribe to the Budget policy of
the Janata Government in giving
greater allocation to items like Rural
electrification, rural piped water sup-
ply rural housing and development,
rehabilitation and small-scale indus-
trles. In my maiden speech on the
floor of the House here last year, Mr.
Speaker, Sir, you might recall my
staiement wherein I stated that dur-
ing the last 30 years of the Congress
rule at the Centre so far only six
villages out of a total of about 1000
villages in Mizoram had been poorly
electrified with a lighting period of
just 6 honrs during 24 hours. With
regard to supply of drinking water,
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even the capitsl of Mizoram, Asizwal,
has not been provided not to spesk
of the interior villages where people
draw their drinking water from long
distances on foot. Even now with the
onset of summer YWme we find the
problems of drinking water became
more and more acute everywhere in
Mizoram, people are fushing to the
water point to collect water with great
difficulty. Women folk practically
spend the whole day and night waiting
to draw drinking water from the near-
by streams and wells. The problem
of drinking water has now become the
highlight of all local daily newspapers
in Aizawl and other towns. I personally
appeal to the Central leaders, through
you Mr. Speaker, Sir, to kindly under-
stand the severity of the problems of
both drinking water and rural electri-
fication in Mizoram and take effective
Steps to Solve these twin Cuippling
problems which have become practi-
cally non-existent in most of the
States in India. Though we, the Mizo
people, may be far lagging behind in
these flelds, yet we shall never lose our
heart to take up new initlatives in
order to catch up with other States of
the country. I do hope the Central
Janata Government which now stands
for the upliftment of the poor condi-
tions of down-irodden people through-
out the country will definitely come
out in a g way in helping the State
to solve these problems effectively.
Utilising several river waters in Mizo-
rum. both the problems of drinking
water and rural electrification can be
satistactorily solved in course of
time.

Mr. Speaker, Sir, since nothing has
been done in most of the economie
fields during the last 30 years, we have
got to start every development scheme
from the scratch, But we believe and
are confident that with the solid sup-
port from the Cantral Janata Govern-
ment, we will be able to make a defi-
nite headway in several flelds of eco-
nomic development in Mizoram.

Mr. Speaker, Sir, the communica-
tion problem is the number-one
factor which hinders all economic
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grateful to BRTF people for construct-
ing a number of all-weather pucca
roads in Mizoram which has greatly
increased the economic activities of
the local people in those areas. I
strongly appeal, through you, Mr.
Speaker, Sir, to the Central Govern-
ment to conslder seriously 50-50 alloca-
tion of works between the State PWD
and the BRTF for the proposed Aizawl
Lunglej via Sialsuk road construction
currently taken up under the state
PWD schemes, and also to declare the
Silchan—Aizawl road as a national
highway since there is not a single
national highway in Mizoram,

Mr. Speaker, Sir, with regard to
education 1n Mizoram, especially at
the post-graduate level, there is at
present no posi-graduate study centre
in Mizoram in spite of the high literacy
of Mizos 1n education. Hence the
need for starting post-graduate levei
study courses in Mizoram is really
urgent. In this direction, I have taken
mutlatives 1n the matter with the
Minister of Education, UGC Chairman,
the Vice-Chancellor of the North-
Eastern Hill University and the State
Education Department officials. A
beginning has been made in this re-
gard. 1 hope that a post.graduate
study centre like those in our neigh-
bouring States, viz. Meghalaya, Naga-
land ete. will soon be set up in Mizo-
ram also.

I congratulate the Minister for in-
creased allocation in the agricultural
sector. As you know, Mizoram pro-
duces a large quantity of ginges. This
year about 6 lakh quintals of ginger
are expected to be produced. But
there iz an acute problem with the
ginger growers with regard to markets.
It this is solved, a big change will
come in Mizoram bringing about green
revolution in the agricultural fleld
thereby bringing about an all.round
improvement in the economic condi-
tions of the Mizo people. I fervently
appeal fo the Central leaders, parti-
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initiate steps to solve the marketing
problems by setting up a series of pro-
cessing units for different items of
ginger production or a ginger dehyrda-
tion plant in Mizoram. This will tre-
mendously boost up the incentives for
the ginger growers to undertake a
more intensified ginger culticvalion in
Mizoram. I appreciule to note that
with increased budget allocation under
agriculture, Mizoram is going ahead
with various intemsified cultivation of
crops like potatoes, maize, gugar pine-
apple, sesamom, oranges, bananas etc.
There is ample scope for setting up of
fruit processing units and wvarous
small scale agro-based industries in
Mizoram,

16.00 hrs.

Regarding forests, Mizoram possesses
a vast abundance of natural wealth
in forests. Bamboos of different varie-
tieg are in abundance throughout Mizo-
ram. I am grateful that increased al-
wocation 1s given to new items like
geological survey, survey and investi-
gation of HRydel projects, handicrafts,
cane works, baskelry, small scale in-
dustries, etc. If the forest wealth is
properly exploited, it will yield bene-
ficial results in ihe economic develop-
ment of Mizoram. I am sorry to note
that the proposed scheme for starting
paper mills, plywood factories and saw
mills in Mizoram have not beén under-
taken in the current budget.

1 strongly feel that there are good
svidences of the presence of mineral
deposits like coal of high quality near
Champhai town, close to the Burma
border, high percentage of natural gas
in the water of Kolodene river in
southern Mizoram. More exploratory
geological gurveys should be vigorously
underiaken.

Lastly, allow me to mention some of
the present pressing problems facing
the Mizo people. These are problems
of artificial creation inherited from
the previous Congress Government in
the name of disturbances. Hence,
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these are the direct legacies of the
oppressive Congresg rule, both at the
Centre and in the States. These are
forcible and illegal occupation by the
Security Forces of private lands, houses,
gardens, publie fleld, churches, hospital
compound, public buildings usually in
the hearts of the villages all over
Mizoram without payment of adequate
compensation to the owners. The
security posts being located in the
hearts of the villages, the relationship
between the Security Forces and the
c:vibans are deteriorating, leading to
ugly incidents of serious nature bet-
ween the two, involving the fair sex
on many occasions, This has further
contributed to bitterness and anti-
Indian feelings among the simple
village folks. 1 have high regard for
our Security Forces. which never fail
to show exemplary acts of courage
and discipline in times of national
calamities It is because of the wrong
and h.gh-handed policy adopted by
the then Congress Government, all
thesc unnecessary artificial problems
have cropped up in Mizoram. I suggest
m all sincerity to the new Janats
Government to reverse this  wrong
policy by initiating immediate steps 1o
shift all security forces to new loca-
tions, outside the proper villages, as
was done in Nagaland, and give suita-
ble compensation or  rehabilitation
grants 1o all the victims and restore
the properties o them. This will
bring about tremendous improvement
in the exisling relationship between
the Security Forces and the civilians.

Sufficient rehabilitation grant should
also be given to all those villages
which were uprooted due to shifting
to the Grouped Villages and all those
villages which were not grouped, bul.
Lurni down during disturbances. All
such villages exist even mow  with
mere thatched bhamboo houses likc
cow sheds. At least corrugated iron
sheets should he given to such villages
with thatched houses.

Due to disturbances
wvillages in Mivoram
into about 300 village. This

about 1,000
were grouped
poses
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immense difficulties with regard to
finding landg for cultivation. The then
Congress Government declined to
recognise those villages which have
been resettled. Hence, I appeal through.
you, 8Sir, to the new Janata Govern-
ment to give immediate recognition to
all these resettled villages so as to
undo the misrule done by the previous
Government.

Mizoram being quite advanced in
education with a high rate of literacy,
unemployment has become really
acute now. As per the recent announ-
cement by the hon, Minister of State for
Iiome, Mr. Mandal during his visit to
Mizoram, 80 per cent of the posts will
be reserved for the local people in all
departments, But now in all depart-
ments hardly 60 per cent of the posts
are filled up by the local people. This
has created bitterness and much unrest
among the educated local youth. Many
of them due to frustration have been
compelled to join the undergrounds
Hence, much more reservation of
seats in Government services should
be made for the local’ people with
immediate effect as per the lome
Minister's announcement.

I appeal to the Central Government
to be vigilant over the law and order
enforcement authorities in Mizoram
so that a repetition of lawlessness hy
them as happened in last June/July
is avoided and a peaceful atmosphere
is assured.

For India to become strong and
stable, il requires a secure border all
round. To have that, top priority
should be given to the economic
development of the border States
having stralegi¢ importance. Poor men
steal, starving men rebel. Such being
the case, it becomes more imperative
on the part of the leaders of the
country, whoever they may be, to
take keen interest in the welfare of
the border States so as to ensure the
long-term interest of national security
and the territorial integrity of the
country, for which all of us present
here have taken a solemn oath under
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the Constitution of India to uphold,
protect and preserve the territonal in-
tegrity of the country amd the gover-

eign independence of Indls.

With these few words, I once again
thank you and I conclude by exten-i-
ing my full suppoit to the Mizoram
Budget ior 1978-79

MR SPEAKER The remaining
speakers will get only five minutes
each Dr Ramj Singh.

To vy fag  (wmrge)
Wede HEIRT, #IATOH FT q9E AT
qEH wET T Wy fear war AT, 99
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WIS ¥ T 6T & ATg AEr e
a1 37 % faovw Y W7 #H A
& AT g

ot 3fe & g gw W wiEw fw
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I ¥ sqeeqy oY §, 72T ATiYE Farsin
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TF S & S FEAT gar g—urw
wa f& seET F arg qAi faww g
T & AT g9 T 4 ¥ faw samEr
H IqIA VAT &77 €1 wravawar &
fe W o wfer qafr s @
SATTRAT §F AT BT AT gfea o
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& TaT T T W Afew § v ag wwwn



633 Mizoram Budget,

[etc ™ o T3
£ fe fasra & w7 9% saror ¥ s
¥ ¥ ¥ W AT ATWAT 9T FqTAT
¥ wrar W F¢ F I7 6 wrogad A
q& gra ¥ wmfww s wiigy

X7 w1 & wrq & awrer wav § )

SHRI SAUGATA ROY (Barrack-
pore): I rise to speak on the Demands
of the Unlon Territory of Mizoram, I
have to make one or iwo very serious
observations with regard to the Janala
Government's policies towards the
North-Eastern Region.

The Janata Government composed as
it is, of very heterogeneous elements,
it seems to me, within one veur of its
existence, has not been able ‘o forn.
or formulate a cohesive policy on the
North-Eastern Region and it seems to
me that the understandings of the
Central leaders of the Janata Govern-
ment gbout the problems of Norih—
Eastern Region are so inadequate that
they often. mess up Iin very sensitive
border areas of North-Eastern Region.
1t need not be repeated here that the
North-Eastern region is an area where
we have a border with Bangladesh,
with Burma and with China snd as
such, it is a very delicate problem and
it should be handled carefully. I am
sorry to say that the process of inte-
gration of the North-Eastern areas
which had started during the Congreas
time has receivedq gz very great set
back in the first year of the Janata
Party's rule in the country and if any
place has been g real casuaity of the
Janata Party’s policy in the first one
year of its existence, it iz mainly the
North-Eastern Region. I will illus-
trate with only one or two examples
which will make it quite clear. The
Janata Party from the beginning could
not make up its mind whether to have
its own party units in the different
North-Eastern Regions or tp support
Jocal or regional parties and in the
process it ended up by both sup-
porting the local and regional par-
ties, many of which had ask-
ed for gecession in the past, as also for
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irying to have their own units thece.
In Nagaland, the Janata Party support-
ed the UDF, in Asstem it has got alll-
ance with Plains and Tribal Party, in
Mizoram it has not yet got any policy.
At the same time, the Janata Govern-
ment is talking about the discussion
with the former hostile leader, Laldenga
and the country is not aware of the
dicussion that goes on between the
Government and Laldenga. Suddenly,
one fing morning, the Home
Minisier comes here and tells us
that in Mizoram the talks with
Laldenga have falled and he can do
anything he llkes. 1 simply fail to
understand the policy or appioach of
this Government towards this. If it
was talking with Laldenga, then it
should have informed the House, in-
formed the people of this country on
what lineg the talks were golng on.
But we never knew. Shr Moraril
Desai went {o London and he had a
talk with Phizo. Originally, it was not
knowp whether he would talk to Phizo,
Later on, an article appeared in the
papers, then we found that it had
taken a very stern attitude. The
Janata Government must formulate its
policies clearly with regard to Mizo-
ram. Now, elections have not been
held in Mizoram for long due to which
thig Parliament hag to pass the budget
of the Union Territory of Mizoram.
It deserves a full-fledged elected As-
sembly of its owm. But within one
year of its Central Government, the
Janata Party hag not been gble to form
iny elected Government there.

What has happened? The year 1978
hag been 2 year of famine. In the
land where the bamboo flowers, the
terrific famine conditiong have been
experienced all over Mizoram. Who
have to tackle with this problem? It
hag to be tackled only through the
bureaucrats and officlal machinery.
The people's representativeg were not
there to help in the famine relief work
and as a result of which the famine
relief work, from whatever report T
have got, suffered terribly.

There {s 3 communication gap with
the people. Let ug clearly understand
that the norht-eastern region 13 5 place
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to the country in its policy towards the
north-eastern region

The hon Member trom Mizoram who
represents that darea has presented sofMe
of the problems The problems of the
hilly area are very well-known The
problems are essentially the problems
of commumcation the problems of
development, the problems of mving
alternative means of Livehhood to the
people there Naturally you can pour
n funds The moneyg have been gpent
in the hlly area before But it 15 &
question of whether the {unds go into
the pockets of contractors or to actu-
ally improve the lot of the people there
Unfortunately, it has been our experi-
ence that the money has not been spent
properly I want to say that when vou
are gpending money, youa should see
that a feelng is permeated in the
minds of the Mizoram peolpc thai they
are being associated with the process
of development and that Lhey are being
assoclated with the runming of the
Government The Government offi-
cials the secunty forceg and other
officlaly posted there have to see that
the Mizoram people feel one with
India that they feel that the Govern-
ment of India 1s doing something for
them and that they do not develop a
feeling of alienation which is keeping
them apart from the mainstream of
our couniry So, I want to shess,
without going mnto the merits of the
budget, the budgetary allocations, that
mere expending of money is not
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A concreie policy of the Janata
Government on the north-eastern region
15 needed, not a dilly-dallying and
shilly-shallying pelicy which has been
pursued for s0 long The problem 1s
not only economic but glso a political
one, the emotional problem, one of in-
tegrating them with the manstream of
India which everybody in the House
should pursue together

oft W Ao frar® (@ wTaTT)
weger wgEn & fodiren & qrag ¥
qwE SegA fRar o @, SawT e
T@TE |
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qe & @AW ¥ AgT F ST ¥ af gwadf
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* @y § F Wi aw e wEee
w7 g Y § sEwr  aTow
fredt aorrz o Swrq Aifr ot

HFAT, ¥ 419 %7 7 77 §
Tl @ & @t w1 worga geT
=g a1, ferferr grar srfeq a1 =
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9T WHET HT @ & IO W07 W
@ ¥ 1| Yoy sryfeay wr fer & fis
T T 3% waedew, v werC s fao-
w1 a7 whvrar aew Ay, Iy

e —
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wfafafagt swmare dor € off
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TRIATA BT WA wFTaT v aifgy
IET *7 Agy varay fawra g wifgh
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wrfgy | T g w1 g R W
q exraAE 43AT e W wm
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WTRET 7T AT TF AHET @A
Ty qr fivo 7Eraw | gEA agt W
fwar * oF wesT ¥ gra dw fear )
gy dar v &/ fer ge Qe
foar 1w wgr Arar ¥ fw oear
gTHIT gofear dar s & 1 qg e
e A4 & 1 A T &Y g AT X
dar €Y ot FeT AR § fraer wfgen
qrATEANT ¥1 IW W JAC |
wigar  wriAmsr Rfawr g, @
wfger wav BY, TAT X ¥ ge oY
aw wm Afer, @t aEr #
ETHT FT7 F0X ¥ fAw TAET | W
w41 AT & w77 A9 v & fay
RATTE | AT AT FUT AT {H TaET
farvarr 2 e wfgard 3@ &7 7 fosrrm
AT ATATAT § SqTAT ¥AT F @wA
gafaq ury faemgrfam @ g, fadira,
ATMHT, FEOEA FANW ¥ WO A
ywafarz ¢, 39% =g weor FaiT gy
a & drarg e o wwem ger gt @)

SHRI C K, CHANDRAFPAN (Can-
nanore):; Mr. Speaker, Sir; I would hke
to mention only one pommi. We are
discussing the Mizoram bpudget in this
House because there 18 5 brolonged
President’s rule n Mizoram  Before
the Janata Party came irto power,
their leaders angd in their manifesto,
the Party iiself, gaid that they were
not in favour of imposing President's
rule unless i{ was absolutcly essential
In certain cases, the Janata Party was
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not ag all for prolonged President's
rule. In this case, we had Presideni's
rule goon after the party came into
power and once again it has been ex-
tended. I would like the hon, Minister
to tell us, when he replies, what exact-
ly is the policy of his party in imposing
Premdent's rula gand in relation to
Mizoram, whether we can expect an
early election. What we are demand-
ing is that the elected representatives
of Mizoram ghould discuss the problemg
of the people there and should find
solution to that. A budget introduced
1n their Assembly would be much more
appropriate as also discussing the pro-
blemg and finding sclutiong of the
peoply there itself.

I would like the hon. Mmisier to
tell us whether he can give us a cafe-
gorical assurance that elections would
be held goon and no more extension
of President’s rule would be there In
Mizoram.

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): Mr, Speaker,
Sir. 1 have listened to the speeches
made by the hon, Members with great
interest. I must say that while some
of them have criticiseq :he policy of
the Janata Government in Mizoram.
in so far ag the budget allocationg are
concerned, there is no real dissatisfac-
tion. There could not be, because, we
have taken care to increase the allo-
cationg to the maximum possible
extent which could be absorbed. In
fact, we have increased the Flan allo-
cations; the Plan outlay has gone up
from Rs. 11.37 crores lest year to
Rs. 16.65 croreg this vear. If you will
see the break-up, of the allocations
that have peen made for tha plan ex-
penditure, you will find +hat these have
been precisely on the items which the
hon. Members have emphasised Out
of the total Plan outlay of Rs 16.65
crores, the allocations made are: for
Agriculture and Allied Serviceg R=. 5.14
crores; for Water and Power Develop-
ment 1.80 crores; for Transport and
Communication, on which 3 great deal
of emphasis was laid Rs. 4.17 erores.
and for the Social and Communrity
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Services which wag also emphasised
Re. 423 crores, Thus, we have really
borne in mind the prioritieg that have
been emphasiseq by the hon, speakers
from that area.

There can be no doubt at all that
we ag Government attach the highest
importance to ensuring the most peace-
ful conditlong in that area and allo-
cating whatever maximum is possible.
We will give them maximum assist-
ance {0 ensure rapid devzlopment in
the areas in which the development is
most called for. A relerence was
made to agricullure. In agriculture
we have realised that ghifting cu'tiva-
tion ig one of the major evils of that
area. Therefore, steps are being taken
to see that it is stopped. There are
only two ways in which we can stop
thig shifting cultivation. Oae ype 18
where both home and the cultivation
are shifting and the olher is where
only cultivation is shifted. Here it is
the intention of the Mizoram adminis-
tration that in the course of the next
5-6 years 50 per cent of the Jhumias
should be resettled and the reclamation
programme also designed to ensure
minimising the ghifting cultivstion hy
bringing in more areas under perma-
nent cultivation and npreserve the
natural forest wealth. At the same
time I think the Government in Mizo-
ram {s fully seized with the import-
ance of this particular matter.

There was a reference made to gin-
ger cultivation, I might say that the
NAFED, gnother co-operative purchas-
ing organization hag been instructed to
continue arrangements for purchase of
ginger at Rs. 90 per quintal although
the market price has fallen to Rs. 70
This, again, is in order to assist the
foca] people,

There was the question of famine
conditiong which have arlsen—it was
mentioned. For relief measures, we
have sent a high-level team and all the
recommendationg made by thig team
have been accepted and important
action has already been taken to see
that srfficlent food stocks hawve been
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ensured for the Ifair-price shops
throughout Mizoram and a sum uf
Rs. 1.28 crores hag been allocated
during the current year and Rs. 1
crore for the next year for employ-
ment-generating schemeg to provide
the purchasing power,

A reference wag made %0 rural water
supply. The Budget of 1v78-79 In-
cludeg Rs. B3 lakhs for water supply
schemes as against Rs. 49 lakhs .n
1977-78. At the beginning of the cur-
rent Yyear about 38,000 .reuple were
engured water supply through these
schemeg and the number now will go
upto 48.000. At least by the end ol
the current year schemes under im-
lementation, when completed will
raige the total to 64,000,

By mentioning this thing I am rmcre-
ly emphasizing the fact that we are
taking steps to see that local people's
economic interestg are fully safeguard.
ed ang indeed enhanced.

There wos a reference to land recla-
mation and we have also taken a great
deal of care to gée that land reclama-
tion and intensive area development
are also being taken up on 5 bigger
scale than before. Again, ihis i{s also
connected with the problem of shifting
cultivation. ...

SHRI DHIRENDRANATH BASU
(Katwa): How much money has been
provided for educatiomal Institutions
{herc? Foreign missionarics are there
spreading education and we cannot
impart Hindi language there.

MR, SFEAKER: The only way is f0
get you back to the Chalr,

SHRI H. M. PATEL: Just aow Mr.
Basu raiseq the question of foreign
missionaries being allowed to work in
Mizoram., Mizoram hag been declared
a protected area under the Foreigners
Act and no foreigner can go to Mizo-
ram without the prior permission of
the Government,

So far ag education iz voncerned I
think a great many steps are taken to
seg that education spreads widely and
speedily.
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I think, so far as the election ig con-
cerned, it {s not possible for ne to say
more than what has already been
said. The elections, we hope, will be
arranged ag eary as possible

SHRI VAYALAR RAVI; By passing
this, is the Minister confident that
because af the new political develop-
ment, we can spend this money there?

SHRI H. M. PATEL ‘Chirayinkil):
Yes. It has not disturbed the peace.
Normal conditiong still prevail and I
hope all of ug will continue to speak
in such a manner that they continye to
prevall

8SHR] VAYALAR RAVI: We are sll
for it.

SHRI SAUGATA ROY: The hon.
Member from Mizoram has mentioned
about some atrocities by the security
forces very recenily. Would the
Minister agree to a parliamentary
team to go there io inquire into the if-
rocities?

SHRI H M, PATEL: [ (o not thirk
that a parhamentary team should be
sent there in order to create more
trouble,

MR SPEAKER: The question is:

“That the respective sums not ex-
ceeding the amountz on Revenue
Account and Capital Account shown
in the third column of the Order
Paper, be granted to the President
out of the Consolidated Fund of the
Union Territory of Mizoram, on
account for or towards defraying the
charges during the year ending on
the 31st day of March, 1879, in
Tespecl of the heads of demands
entered in the second column there-
of agamst Demands Nos, 1 to 41.”

The ‘motion was adopted.

MR SPEAKER: The question is:

“That the respective Supplemen-
tary sums not exceeding the amounts
on Revenue Account and Capital
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Accrunt shown {n the third column
of the Order Paper, be granted to
the President out of the Consolidat-
ed Fund of the Union Territory of
Mizoram to defray the charges that
will come in course of payment
during the year ending op the 31st
oy of March, 1878, in respect of
the following deriands entered in
the second columi thereof—
Demands Nos. 4 5 8, 11, 13, 14,
16, 17, 19 to 26, 31 32, 34 to 37, 40,
42 to 44 46, 47 31 and 52
The motion was adopted.

16.36 hrs.

MIZORAM APPROPRIATION (VOTE
ON ACCOUNT) BILL®, 1978

THE MINISTER OF FINANCE
(SHRI H, M. PATEL): I beg to move
for leave to imtroduce a Bill to pro-
wvide for the withdrawal of certain
sums from and out of the Consolidat-
ed Fund of the Union territory of
Mizoram for the services of a part of
the financial year 1978-T9.

MR. SPEAKER: The question is:

“Tha! leave be granted to intro-
duce a Bill to provide for the with-
drawal of certain sums from and
out of the Consolidated Fund of the
Union territory of Mizoram jor the
services of a part of the financial
year 1078-T9."

The motion was adopted.

SHRI H. M. PATEL: 1 introducet
the Bill.

I beg to movet:

“That the Bill to provide for the
withdrawal of certain sums frem
und out of the Consolidated Fund of
the Union territory of Mizoram for
the services of a part of the financia]
year 1878-78, be taken into con-
sideration.”

MR. SPEAKER: The question is:

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund of
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